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Parity in production of drugs by Indian
and Foreign Firms

6176. SHRI K. 8. CHAVDA: Will the

(a) whether Government have fixed
any parity by value in the production
of bulk drugs both for Indian and
foreign drug manufacturing units; and

(b) if eo, what relation Government
have established between the total
sales and value of bulk druge pro-
duced?

THE MINISTER OF BTATE IN

THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI SHAI-
NAWAZ KHAN): (a) No, Sir,

(b) Doez not arise.

Manufacture of Formulations by seme
Firms

6177. SHRI K. S. CHAVDA: Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state
whether some foreign firms are manu-
facturing formulations alone and ¥
80, their names and particulars?

NAWAZ KHAN):
foreign firmg are licensed/Registered
for the manufacture of formulations of
drugs only:

Abbott Laboratories Lid.
Anglo French Drug Co. Lid:
Beecham Ltd.

Laboratorieg Grimault Lid.
Smith Kline and French Ltd,

The names of formulations manufac-
tured by them are being collected and
will be placed on the Table of the
House,

Introducing Ampicillin formalations
by M/s. 8. K. F. without permimion

6178. SHRI K. 8. CHAVDA: Will the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whether it has come to the notice
of Government that M/s. S. K. F. have
introduced Ampicillin formulations
without any permission; and

(b) whether this was brought to the
nctice of Government by IL.D.M.A. and
what steps Government have faken so
far in thig direction?
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THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI SHAH-
NAWAZ KHAN): (a) and (b). On
receipt of a complaint from IDMA
that M/s. S.XK.JF. have introduced
Ampicillin formulations without any
permission, the matter is being investi-
gated.

Submission of production returns to
D G T.D.

6179. SHRI K, S. CHAVDA. Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether in the production re-
turns submitted by the drugs firms
to D.G.T.D. only total production of
each category is mentioned;

(b) if s0, how D.G.T.D. was able to

detect ihat some new items whose
manuficture have been taken under
diversifizalizn were included in the

produciicn returns, without any name
being mentioncd by the company; and

(¢) whether the issue of C.O.B.
licence for Saniivini was recommend-
ed by D.G.T.D. and if so, the number
and date of D.G.T.D.'s permission to
diversify the production?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CiIEMICALS (SHRI SHAH-
NAWAZ KHAN): (a) and (b). In the
production returns submitted by firms,
which are registered with the DGTD,
production figures are indicated cepa-
rately for each item. Whenever the
production of a new ilem iz reported
in the return it ig neoted by the DGI
and scrutinised with reference to the
capacity approved.

(¢) A COB licence was issued on
gth July. 1971, to Messrs Sandoz India
Limited. Bombay for the manufacture
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of wvarious formulations, including
Santivini within the overall -capacity
for the manufacture of formulations on
the recommendation of the DGTD as
concurred in by this Ministry and the
Licensing Committee.

C.0.B. Licences issued for Drug
Manufacturing under Diversification

6180. SHRI K. S. CHAVDA: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government have
granted C.O.B. licences for drug manu-
facturing during the last three years
for items which the companies were
producing under diversificatiomn ear-
lier; and

(b) the capacity permitted and

name of items?

THE MINISTER OF STATE IN

THE MINISTRY OF PETROLEUM
AND CIIEMICALS (SHELI SHAH-
NAWAZ KIAN): (a) and (b). Im

terms of the Press Nole daled 27-10-66
(copy aftached with Lok Sabha Un-
starred question No. 5663 dated the 3rd
April, 1974) indusirial undertakings
were given the freedom to diversify
production for the manufacture of
new article without any licence, pro-
vided:

(i) ro odditional plant ang machi-
nery  was  installed except
minor  halencing equipment
procured indigencusly;

(ii) no additional expenditure of
foreizn exchange was involved;
the diverzification did not exceed
25 per ceni of the total produc-
lion: and

(iii)

(iv) the diversification did not in-
clude snecified items which were
listed primarily with a view to
afford proteciion to small scale
industiries.





